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Defective Case Register from 2024-08-08 to 2024-08-08

Advocate for

Date of

SI.NO. Filing No Petioner/Caveator  |objection Defects as per S.R.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
7-VAKALATNAMA NOT PROPERLY

D- 2024-08- STAMPED,EXECUTED,ACCEPTED.

L |ABLAPL/23899/2024 ASHOKJENA —gg
petitioner no . 4. mentioned wrongly in
affidavit.Serial nos not correct in V.nama.

, b BISWAJIT RANJAN 2024-08- (S FCEI SHOWING SERVLOPYTO

BLAPL/23844/2024 |TRIPATHY 08 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

3 CONTC/33933/2024 ADV. 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

A DWP(C)33857/2024 SUDHANSHU 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

i SEKHAR PRATAP (08 . .
synopsis and list of dates and events are not
alphabetically paginated.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08-  AG/CG/IT/CT/ETC.NOT FILED.

> | ABLAPL/23806/2024 SRINIBAS PARUA Hog

1. Page nos.13 , 14 not neat and legible.
BLAPL/23549/2024 |PATTANAYAK 08 : :
CRLREV/23639/2024 BEHERA 08 : :

7-VAKALATNAMA NOT PROPERLY

2 D-WP(C)/34023/2024 %:IEJAY KUMAR 3224-08- STAMPED,EXECUTED,ACCEPTED.
RS 6/-deficit in v nama
6-RECEIPT SHOWING SERV.COPY TO

9 D-WP(C)/34021/2024 (SS‘DASIVA PATRA 3224'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

10 D- MANAS KUMAR  2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23582/2024 |CHAND 08
Petitioner Age not mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
BIUAYA KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.

11 D-WP(C)/33873/2024 BEHERA 1 08
Annexure-6 is not exhibited and properly page
marked.

12 D- SATYA SMRUTI 2024-08- PLACE AFTER FILING OF C.COPY OF

RVWPET/33959/2024 MOHANTY 08 IMPUGNED ORDER
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

13 CONTC/33905/2024 ADV. 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

14 |D-WP(C)/34084/2024 [S)XZAS CHANDRA 3224'08' AG/CG/IT/CT/ETC.NOT FILED.
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PRANAYA

6-RECEIPT SHOWING SERV.COPY TO

15 |D-WP(C)/34415/2024 KISHORE 3224'08' AG/CG/IT/CT/ETC.NOT FILED.
HARICHANDAN
6 OMPRAKASH . 2004-08- (X6, iy ETCNOT FILED,
ABLAPL/23488/2024 [SARAN 08 : :
1.Deficit court fee of Rs.2700/. not paid. 2.
17 D-RSA/33799/2024 KISHORE KUMAR 12024-08- Valuation of the appeal and court fee payable not
MISHRA 08 .
correctly furnished.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
5D GOURIMOHAN  2004-08- (X6, iy T ETCNOT FILED,
ABLAPL/23794/2024 RATH 08 : :
Deponent not signed in the affidavit.
19 D- ADV 2024-08- PUT UP FOR FURTHER SR AFTER FILING
CONTC/33706/2024 ’ 08 COPY OF JUDGEMENT
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
20 CONTC/33656/2024 ADV 0% AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
21 BLAPL/23767/2024 MAHES DAS 0% AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
22 CONTC/34086/2024 RAJIB RATH 0% AG/CG/IT/CT/ETC.NOT FILED.
23 D-WP(C)/33952/2024 [KAUSHIK SWAIN 2024-08- .Recelpt Showmg Serv.copy To School and Mass
08 Education not Filed.
2024-03- |0-RECEIPT SHOWING SERV.COPY TO
24 D-WP(C)/34136/2024 SANDEEP RATH 0% AG/CG/IT/CT/ETC.NOT FILED.
s D RAMAKANTA |2024-08- (16, iy T ETCNOT FILED,
CRLREV/23717/2024 MISHAR 08 : :
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  [2024-08-
26 D-WP(C)/33632/2024 PARIDA.? 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
27 |D-WP(C)/34077/2024 TIKERAM MEHER 000 AG/CGAT/CT/ETC.NOT FILED.
Legible copy of page-14,19,20 and 21 to be filed.
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
28 CONTC/34055/2024 ADV. 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2 D- CHITTA RANJAN  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23766/2024 \SAHU 08 P.S. AND G.R. NO NOT REFLECTED IN
PETN.
6-RECEIPT SHOWING SERV.COPY TO
30 |D-WP(C)/33618/2024 IS)[fSIT KUMAR 3224'08' AG/CG/IT/CT/ETC.NOT FILED.
5 2 DIPTIRANIAN |2024-08- (16, 11T ETCNOT FILED,
CONTC/34005/2024 BHOKTA 08 : :
7-VAKALATNAMA NOT PROPERLY
- DWP(C)/33894/2024 LALIT KUMAR 2024-03- |STAMPED,.EXECUTED,ACCEPTED.
i MAHARANA 08

occupation not furnished, hologram of adv
welfare fund fee of Rs-50.00 to be paid




33 D- PRAVASHA 2024-08- |1. Provision of law not furnished in [.A. petition
CRLMC/23686/2024 |PUJAREE PARIDA |08 and not page marked. 2. Page no. 11 not legible.
34 D-RSA/33705/2024 | DARPAHARI DHAL 3224-08- C. Copy of trial court judgement not filed
PRAFULLA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
35 D-WP(C)/33950/2024 KUMAR 0% AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
56 | TUSHAR KANTI|2024-08- (16, iy T ETCNOT FILED,
STREV/34134/2024 |SATAPATHY 08 : :
37 D-WP(C)/33951/2024 [DEBASIS ROUT 2024-08- .Recelpt Showmg Serv.copy To School and Mass
08 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
18 D- A SHOK DAS 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23599/2024 08 1. TR Case number not correctly furnished in
cause title.
Page no 60 not legible . 2..Receipt Showing
39 D-WP(C)/33994/2024 nggig RATH 3224-08- 1S:Sre\z.lcopy To School and Mass Education not
40 D-WP(C)/33925/2024 %gfg\éfLLAL 3224-08- .Receipt Showing Serv.copy To CT not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
. b SaaRAM | rnson 2FEOVISON OF LAV NOTRURNIHED O
BLAPL/23823/2024 |[KESHARIROUT |08 :
1. Rejection order in P.S.Case No. under
Annexure-2 not tally with cause title.
DURGESH 2024-08- |Petitioner no ,2 Maunabati Biswal signed
42 D-WP(C)/33980/2024 NARAYAN RATH |08 vakalatnama as Maunabati Sing .
6-RECEIPT SHOWING SERV.COPY TO
13 D- PARTHA SARATHI [2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23810/2024 NAYAK 08
1.Page nos.8 , 9 not neat.
6-RECEIPT SHOWING SERV.COPY TO
44 |D-WP(C)/33532/2024 ngTHA SARATHI 3224'08' AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
45 ABLAPL/23828/2024 ADITI HOTA 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08-  AG/CG/IT/CT/ETC.NOT FILED.
46 ABLAPL/23734/2024 PRAVASH CHIENA o0
T.R number not mentioned in the prayer part.
BLAPL/23834/2024 |[PANDA 08 : :
6-RECEIPT SHOWING SERV.COPY TO
BIUAYA KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
48 D-WP(C)/33876/2024 BEHERA 1 08
vernacular certificate not correctly furnished.
(contc) is wrong
6-RECEIPT SHOWING SERV.COPY TO
40 D- GYANARANJAN  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/33687/2024 |SETHI 08

Not properly page mark of Annexure-1as per
Index




6-RECEIPT SHOWING SERV.COPY TO

D- MANAS KUMAR ~ [2024-08-
50 | ABLAPL/23545/2024 CHAND . AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
51 |D-WP(C)/33922/2024 [su - KUMAR 2024081, ,06/17/CT/ETC.NOT FILED.
SWAIN 08
6-RECEIPT SHOWING SERV.COPY TO
52 |D-WP(C)/33890/2024 [VNORANIAN - 2024-08-1,\ ,06,17/CT/ETC.NOT FILED.
PADHI 08
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
53 IC)iiLMC 3664/2024 %EI\&%‘;SAD 3224'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D. 5024.08. [6-RECEIPT SHOWING SERV.COPY TO
54 | CONTC/33973/0004 ADV . AG/CG/IT/CT/ETC.NOT FILED.
5 D PRASANTA 202408 (e o crETONOT FILED.
BLAPL/23690/2024 |[KUMAR ROUTRAY |08 : -
6-RECEIPT SHOWING SERV.COPY TO
5024-08. AG/CG/IT/CT/ETC.NOT FILED.
56 |D-WP(C)/34173/2024 DEBASISROUT [0
1.Writ petition is not correctly page marked.
2.Annexure-2 is not correctly page marked
DURGESH 2024-08- |.Receipt Showing Serv.copy To School and Mass
>7 D-WP(C)/33930/2024 NARAYAN RATH |08 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
DHANESWAR 2024-08- ’
58 |D-WP(C)/33777/2024 |ppiimn s 08 NOT FILED.
1. ANNEXURE-1 AND 5 ARE NOT NEAT
COPIES
D. 5024.08. [6-RECEIPT SHOWING SERV.COPY TO
59 | CONTC/336620004 APV . AG/CG/IT/CT/ETC.NOT FILED.
D. SUSHREE 5024.08. [6-RECEIPT SHOWING SERV.COPY TO
60 SENAPATI AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23645/2024 |0/ 0% bare o 08
19-UNDERTAKING FOR NON FILING OF
61  |D-WP(C)/33707/2024 I;i%%D KUMAR 3224'08' TRANSLATED COPY NOT FILED
D. 5024.08. [6-RECEIPT SHOWING SERV.COPY TO
62 |CONTC/336070004 APV . AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.08. [6-RECEIPT SHOWING SERV.COPY TO
63 | RLMP/3731/2004 RANJIT MOHANTY o AG/CG/IT/CT/ETC.NOT FILED.
“ MANAS KUMAR  2024-08- (e o cr e TONOT FILED.
ABLAPL/23760/2024 (CHAND 08 : -
6-RECEIPT SHOWING SERV.COPY TO
65  |D-WP(C)/34054/2024 ?E‘?\KA CHANDRA 3224'08' AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.08. [6-RECEIPT SHOWING SERV.COPY TO
66 |CONTC/33853/2004 ADV. . AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

67  |D-WP(C)/34149/2024 SANTOSH KUMAR 2024-08- |\ -~ G/IT/CT/ETC.NOT FILED.
SWAIN 08
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 11-NEAT,LEGIBLE ATTESTED ANNEXURES
68 D-WP(C)/34078/2024 TIKERAM MEHER 08 NOT FILED.
1. There is no order dated 27.10 79 in annexure-1.
Annexure-4 is not neat copy.
6-RECEIPT SHOWING SERV.COPY TO
69  |D-WP(C)/33752/2024 ABANTKANTA 2024-08-1 | G/CG/T/CT/ETC.NOT FILED.
DASH 08
6-RECEIPT SHOWING SERV.COPY TO
PRATAP KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.

70 D-WP(C)/34151/2024 MOHANTY 08
Mobile number of the counsel not mentioned in
vakaltnma.
6-RECEIPT SHOWING SERV.COPY TO

71 |D-WP(C)/33808/2024 FRAVAT KUMAR  12024-08- |, = 511 1/BTC NOT FILED.

PANDA 08
" s oo SRECEITSHONNG SERVCOPY T
BLAPL/23606/2024 MAHARANA 08 : :
D- 2024-08- PLACE AFTER FILING C.COPY OF
3 [RVWPET/33795/2024 BISWAIITDAS g IMPUGNED ORDER
74 D-WP(C)/33943/2024 [KAUSHIK SWAIN 2024-08- .Recelpt Showmg Serv.copy To School and Mass
08 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
75 D- RAJKISHORE 2024-08-  AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23879/2024 |SWAIN 08 14-NOT PROPERLY INDEXED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

76 D-CRLA/23714/2024 |AMITAV TRIPATHY 0% AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

. D- RABINDRA NATH |12024-08- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/23679/2024 PANDA 08 1. Authentication fee Rs. 10/- to be paid. 2.Page
no. 5 3rd line not correctly furnished and subject
code not correctly furnished.

5 > NILAMADHAB  2024-08- [0l T ONOT FILED,

CONTC/33923/2024 |SARKAR 08 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
MAHESWAR 2024-08-

7 D-WP(C)/33875/2024 MOHANTY 08 1.Writ petition is not correctly addressed to.
2.Legible copy of page-10 to be filed.
3.Annexure-2 is not exhibited and attested
6-RECEIPT SHOWING SERV.COPY TO

SURYAKANTA 2024-08-

80 D-WP(C)/33963/2024 DASMOHAPATRA 108 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

81 RVWPET/34011/2024 S. S.RAO 0% AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

SIDHANT 2024-08-
82 D-WP(C)/34030/2024 DWIBEDI 0% AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
83 BLAPL/23765/2024 S.S.RAY (2) 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BRAJA KISHOR 2024-08-
84 D-WP(C)/33860/2024 PANDA 0% AG/CG/IT/CT/ETC.NOT FILED.
DURGESH 2024-08- |.Receipt Showing Serv.copy To School and Mass
85 D-WP(C)/33988/2024 NARAYAN RATH |08 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
86 E'L APL/23853/2024 %‘%QRANJ AN 3224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
g7 D- JYOTIRMAYA 2024-08-  AG/CG/IT/CT/ETC.NOT FILED.
RVWPET/33659/2024 PRASAD BEHERA |08
1.Period of Delay 04 DAYS
s D DURGA PRASAD |2024-08- (16, 11T ETCNOT FILED,
CRLMC/23644/2024 [PRADHAN 08 : :
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
89 D-WP(C)/33794/2024 TIKERAM MEHER 0% AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
90 ABLAPL/23738/2024 CHIRANIJIB ROUT 0% AG/CG/IT/CT/ETC.NOT FILED.
o D SAHASRAIYOTI - 202408- [0 i cm T e NOT FILED. |
CONTC/33893/2024 NANDA 08 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
92 CONTC/33927/2024 ADV. 0% AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
03 D AMLAN SHAKTI - 2024-08- (16, )11/ T ETCNOT FILED,
ABLAPL/23870/2024 PAUL 08 : :
Petioner no.2 signed affidavit not a deponent.
CRLREV/23634/2024 BEHERA 08 : :
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA KUMAR [2024-08- AG/CG/IT/CT/ETC.NOT FILED.
95 D-WP(C)/33839/2024 PANDEY 08
1.Annexure- 7.( From page no.18 to 20.) not
available
6-RECEIPT SHOWING SERV.COPY TO
96 D- PRAVASHA 2024-08-  AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23696/2024 |PUJAREE PARIDA |08
No signature of Notary at page no.9.
o D IUGALAKISHORE 2024-08- (X6, i1y T ETCNOT FILED,
BLAPL/23833/2024 |[PANDA 08 : :
6-RECEIPT SHOWING SERV.COPY TO
98 |D-WP(C)/33782/2024 ggﬁ‘gRE:WAR 3224'08' AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- KABIRAJ 2024-08-

99 CRLMP/23759/2024 |PRADHAN 0% AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
MANAS KUMAR  2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

100 |D-CRLA/23381/2024 CHAND 08
IA not page marked

o1 |2 SOUBHAGYA 2024-08- (e 8 o B0 R S e ED,

CRLREV/23395/2024 KUMAR DASH 08 : :
6-RECEIPT SHOWING SERV.COPY TO

102 |D-WP(C)/34060/2024 G A ANA RANIAN 302408~ 0.6 1/ T/ETC.NOT FILED.

SETHI 08
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BRAJA KISHOR 2024-08-

103 |D-WP(C)/33858/2024 PANDA 08 The name of the counsel in capital letter and
enrollment not furnished in last page of writ
petition

SUBASH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

104 |D-WP(C)/34095/2024 CHANDRA 0% AG/CG/IT/CT/ETC.NOT FILED.

PUSPALAKA
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

105 CONTC/33670/2024 ADV. 0% AG/CG/IT/CT/ETC.NOT FILED.

RABI NARAYAN  [2024-08- |Index Annexure.l date of order not tally with

106 |D-WA/33456/2024 MISHRA, A.G.A. 08 annexure. 1 page no 17 to 23 order
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ACHYUTANANDA [2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

107 D-WP(C)/33718/2024 PATTANAIK 08 NOT FILED.

Pen drive not attached with annexure-3.
08 |2 MANAS KUMAR  2024-08- (000 oo o S0P E b,
ABLAPL/23768/2024 (CHAND 08 : :
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

109 BLAPL/23797/2024 AMITAV TRIPATHY 0% 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

110 |D-WP(C)/33948/2024 K AUSHIK SWAIN 2024-08- .Recelpt Showmg Serv.copy To School and Mass

08 Education not Filed.
|2 BISWAJIT 2024-08- (0 T CTETCNOT FILED,
ABLAPL/23860/2024 MOHANTY 08 : :
6-RECEIPT SHOWING SERV.COPY TO
12 |D-wricy3sess2024 PRABODHA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
i CHANDRA NAYAK (08

Legible copy of page-14,32 and 33 to be
filed.2.page-15 not properly arranged.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

D- DR. BINODA 2024-08-
113 NUMBER NOT INDICATED WHEREVER
CRLMC/23593/2024 KUMAR MISHRA |08 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
14 |D-wricy33sse2024 SUDHANSHU 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
i SEKHAR PRATAP (08 . .
Synopsis and list of dates and events are not
alphabetically not paginated.
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR  [2024-08-
115  |D-WP(C)/33907/2024 MALLICK 0% AG/CG/IT/CT/ETC.NOT FILED.
16 |2 SURVAKANTA 200408 (00 o ion n NG EILED,
ABLAPL/23792/2024 DWIBEDI 08 : :
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  [2024-08-
117 |D-WP(C)/34157/2024 BEHERA 1 0% AG/CG/IT/CT/ETC.NOT FILED.
s |2 CHIRANJEEV 202408 (L0 oo ior e NG FILED,
CRLMC/23726/2024 BIDYABHUSHAN |08 : :
6-RECEIPT SHOWING SERV.COPY TO
119 |D-WP(C)/33806/2024 | RAVAT KUMAR - 3024-08- 1, 06 1/ T/ETC.NOT FILED.
PANDA 08
Page no 26 not legible .Annexure 3 series ,Ann- 4
DURGESH 2024-08- |,Ann- 5 , Ann -8 ,and Ann - 11 are not legible .
120 |D-WP(C)33972/2024 NARAYAN RATH |08 2..Receipt Showing Serv.copy To School and
Mass Education not Filed.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
. D- GURU PRASAD 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23695/2024 \BEHERA 08 1. Court fee of Rs.3/- not paid on affidavit.2.
Rejection order in C.T.Case No.753 of 2024
under Annexure-4 not tally with petition.
6-RECEIPT SHOWING SERV.COPY TO
122 P MALAYARANIAN 2024-08- 503000 0 e R HIFICATE NOT
BLAPL/23808/2024 | BEHERA 08 FURNISHED.
123 > PVSNANAIL - 2024-08-[C 0 O oGP FILED,
BLAPL/23369/2024 |ACHARY 08 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
124 D- PRAMOD KUMAR [2024-08- |/7-VAKALATNAMA NOT PROPERLY
CRLMC/23641/2024 [JENA 08 STAMPED,EXECUTED,ACCEPTED.
1. HBAWF Fee Rs. 50/- to be paid.
125 D- ASHWINI KUMAR [2024-08- |Put up for S. R. after filing of consolidated
CRLREV/23360/2024 DAS 08 criminal revision petition
6-RECEIPT SHOWING SERV.COPY TO
126  |D-WP(C)/33836/2024 ﬁfﬁgﬁ‘g‘* KUMAR (2)224'08' AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

KRISHNA 2024-08-

127  |D-WP(C)/33837/2024 CHANDRA SAHU 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PARTHA 2024-08-
128 D-WP(C)/33851/2024 MUKHERIJI 08 Annexure-4 is not attested.2.Legible copy of
page-74,90,91 and 123 to be filed.3.Synopsis is
not alphabetically paginated.
19 |2 TANMAYA KUMAR 202408 (500 2ol o U0 E e
ABLAPL/23752/2024 MOHANTY 08 : :

130 |2 PULAKESH 2024-08- (0 T CTETCNOT FILED,
BLAPL/23847/2024 [MOHANTY 08 : :
D- 2024-08- |0-RECEIPT SHOWING SERV.COPY TO

131 CONTC/34058/2024 ADV. 0% AG/CG/IT/CT/ETC.NOT FILED.

132 |2 SMITARANJIAN  2024-08- (0 8 o S0 R e B,

ABLAPL/23816/2024 PATNAIK 08 : :
6-RECEIPT SHOWING SERV.COPY TO
BIPIN KUMAR 2024-08-

133 |D-WP(C)/34079/2024 NAYAK 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

134 |2 SUKANTA KUMAR 202408- 07 00 R OPERLY SIGNED

CRLMC/23720/2024 DALAI 08 ) :
1. Authentication fee Rs.23.10/- to be paid.
6-RECEIPT SHOWING SERV.COPY TO

135 D- SURYAKANTA 2024-08-  AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23858/2024 |DWIBEDI 08
provision not correct.
136 |2 MANAS KUMAR 202408 (000 oo e S0P e b,
ABLAPL/23581/2024 |CHAND 08 : :
D- 2024-08- |0-RECEIPT SHOWING SERV.COPY TO

137 BLAPL/23777/2024 SATYAJEET ROUT 0% AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-

138 |D-WP(C)/34000/2024 NARAYAN RATH |08 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AJAYA KUMAR 2024-08-

139 |D-CRLA/23663/2024 MOHARANA 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

GOPINATH 2024-08- |7-VAKALATNAMA NOT PROPERLY

140 |D-WP(C)/34130/2024 [\ iR A 08 STAMPED,EXECUTED,ACCEPTED.

H.C Bar Advocate welfare fee not paid.
AKSHAYA KUMAR [2024-08- |.Receipt Showing Serv.copy To School and Mass

141 ID-WP(C)/33833/2024 PANDEY 08 Education not Filed.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

PRAFULLA
142 |D-WP(C)/33968/2024 KUMAR 3224-08- AG/CG/IT/CT/ETC.NOT FILED.

MOHAPATRA

Suresh chandra Das has sworn affidavit instead of
Tapan Kumar Dey.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
MAHESWAR 2024-08- |10-SUBJECT CODE NOT

143 [D-WP(C)/33877/2024 MOHANTY 08 FURNISHED/INCORRECTLY MENTIONED

Annexure-2 is not properly arranged

D. PRAKASH KUMAR 1024-08. |6-RECEIPT SHOWING SERV.COPY TO

144 | B APL/23744/2024 BEURA 08 AG/CG/IT/CT/ETC.NOT FILED.
D. PRASANTA »024.08. (6-RECEIPT SHOWING SERV.COPY TO
145 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/23755/2024 SATAPATHY 08
6-RECEIPT SHOWING SERV.COPY TO
146 P SANGRAM 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23824/2024 |[KESHARIROUT |08

21-STATUTORY DEPOSIT/AWARDED

147 |D-MACA/33978/2024/SOMANATH ROY  |[2024-08- AMOUNT NOT DEPOSITED.

08
1. Period of Delay 53 days
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
148 CONTC/33990/2024 ADV. 0% AG/CG/IT/CT/ETC.NOT FILED.
149 |2 SURYAKANTA 2024-08- (0.8 o S0 n e e e,
BLAPL/23859/2024 |DWIBEDI 08 : :

6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
150 [D-WP(C)/31215/2024 [KUNAL KUMAR . 2024-08-

SWAIN 08 .mobile Phone Numbers Of All The Signing
Advocates Not Indicated
6-RECEIPT SHOWING SERV.COPY TO
151 D- OM PRAKASH 2024-08-  AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23438/2024 |SARAN 08

Annexures are not reflected.

6-RECEIPT SHOWING SERV.COPY TO

KSHIROD KUMAR 2024-03- AG/CG/IT/CT/ETC.NOT FILED.

152 |D-WP(C)/33944/2024 SAHU 0%

6-RECEIPT SHOWING SERV.COPY TO

DURGESH 2024-08- 1\ G/CG/IT/CT/ETC.NOT FILED.

153  |D-WP(C)/34417/2024 NARAYAN RATH 108

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

154 E'L APL/23740/2024 gﬁEﬁMKASH 3224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
4-AFFIDAVIT/VERIFICATION NOT PROPER.

D- »024.08. (6-RECEIPT SHOWING SERV.COPY TO

155 | A BLAPL/23892/2004 SAMBIT SAMAL o AG/CG/IT/CT/ETC.NOT FILED.

Occupation not furnished.

6-RECEIPT SHOWING SERV.COPY TO

KUNIASUNDAR 12024-08- 4 G/CG/IT/CT/ETC.NOT FILED.

156 |D-WP(C)/34184/2024 DAS 0%

6-RECEIPT SHOWING SERV.COPY TO

SUBAS CHANDRA 2023-08- | 0 G/T/CT/ETC.NOT FILED.

157  |D-WP(C)/34083/2024 DAS 0%

158 |D-WP(C)/33775/2024 DHANESWAR 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
BEHERA 08 AG/CG/IT/CT/ETC.NOT FILED.




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1. Synopsis and list of dates not page marked in
index.2.Annexure -1 and 5 are not neat copies

6-RECEIPT SHOWING SERV.COPY TO

BIBHUTI BHUSAN [2024-08-

159 |D-WP(C)/34026/2024 | 212 - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

GOPAL KRUSHNA 2024-08-

160 [D-WP(C)/34109/2024 |0 08 20 - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

161  |D-WP(C)/33581/2024 h‘%ﬁ@DU 3224'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

6y |D- SUNILKUMAR  [2024-08- [9-PROVISION OF LAW NOT FURNISHED ON

BLAPL/23812/2024 |PANDA 08 TOP OF CAUSE TITLE.
provision of law not correct.
6-RECEIPT SHOWING SERV.COPY TO

163  |D-WP(C)/34185/2024 EXIS\UA SUNDAR (2)224'08' AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
D- KHUSBU 2024-08-

164 | ABLAPL/23737/2024 PANIGRAHI 08 AG/CG/TT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

65 |D- PABITRA KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23832/2024 |NAYAK 08
1.Page n0.9 not legible.
SUBRAT 2024-08- .

166 |D-MACA/33845/2024 SATPATHY 0% Statutory deposit not made
21-STATUTORY DEPOSIT/AWARDED

167 | D-MACA/33986/2024[SOMANATH ROY 0>+ 0% AMOUNTNOT DEPOSITED.
1.Period of Delay 53 days
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

o. 5024.08. -VAKALATNAMA NOT PROPERLY

168 | om0 s bl 2377812024 SATYAJEETROUT |20 STAMPED,EXECUTED,ACCEPTED.
1.PETN. NO.2 IS MINOR IN THE PETITION
BUT HE SIGNED IN THE V.NAMA.

169 |2 GURUPRASAD  12024-08- f{(%}%:%%g/TCSTI/{sT\ZIEgTSIFEIE\éSOPY 10

BLAPL/23688/2024 |BEHERA 08 : :
6-RECEIPT SHOWING SERV.COPY TO

o P AKSHAYA KUMAR [2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23796/2024 |SAHOO 08
Page 10, 11 not partial neat.
6-RECEIPT SHOWING SERV.COPY TO
BRAJAKISHOR  [2024-08-

171 [D-WP(C)/3386212024 o S5 - AG/CG/IT/CT/ETC.NOT FILED.

o. 5024.08. (-RECEIPT SHOWING SERV.COPY TO

172 | 2oNTC34057/2004 APV - AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- ASHOK KUMAR  [2024-08-
173 CRLREV/23636/2024 BEHERA 0% AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
174 CONTC/33679/2024 ADV. 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
175 gi APL/23862/2004 EIXAS‘NAB KUMAR 3224_08_ 1. Rejection order in G.R.Case No0.485 of 2023
dated 01.08.2024 under Annexure-1 not tally with
Index.2. As per index, Annexure-1 not described
in the petition.
CONTC/34033/2024 BARAL 08 : :
177 |D-WP(C)/33949/2024 DEBASIS ROUT 2024-08- .Recelpt Showmg Serv.copy To School and Mass
08 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-08-
178 |D-WP(C)/33771/2024 BEHERA 0% AG/CG/IT/CT/ETC.NOT FILED.
9 D IYOTIRMAYA |2024-08- (16, iy T ETCNOT FILED,
BLAPL/23798/2024 |[SAHOO 08 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DURGESH 2024-08- |19-UNDERTAKING FOR NON FILING OF
180 |D-WP(C)/33995/2024 |\ ARAYAN RATH (08 TRANSLATED COPY NOT FILED
Page nos 26 to 80 not legible .
DURGESH 2024-08- |.Receipt Showing Serv.copy To School and Mass
181 D-WP(C)/33924/2024 NARAYAN RATH |08 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
182 |D-WP(C)/33878/2024 EXII\%SAH KUMAR 3224'08' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
183 |2 ALOK KUMAR  2024-08- (000 o oSO R b,
BLAPL/23861/2024 |[PANDA 08 : :
184 | BISWAIIT RANJAN 202408 (500 2l e P e b,
BLAPL/23843/2024 |TRIPATHY 08 : :
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
185 BLAPL/23782/2024 ARIJEET MISHRA 0% AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
SUSMITA 2024-08-
186 |D-WP(C)/33883/2024 PATTNAIK 0% AG/CG/IT/CT/ETC.NOT FILED.
Court fee Rs 6/- to be paid
187 |D-WP(C)/34183/2024 |PRAFULLA 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
KUMAR 08 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA 19-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED

1.The name of the counsel in capital letter and
enrollment number in last page of writ petition




not furnished. 2.Legible copy of page-12,13,15,17
and 31 to be filed

6-RECEIPT SHOWING SERV.COPY TO

D- PRASANTA 2024-08-

188 | ABLAPL/23436/2024 [KUMAR ROUTRAY (08 AG/CGAT/CT/ETC.NOT FILED.

189 |2 SUKANTA KUMAR 2024-08- (0 6 S0 RS e,

CRLMP/23761/2024 |DALAI 08 ' '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

190  |D-WP(C)/33578/2024 ls)gﬁ%KUMAR (2)224'08'

1. Deficit court fees of Rs. 12/ to be paid on writ

petition

6-RECEIPT SHOWING SERV.COPY TO
TRILOCHAN 2024-08-

191 |D-WP(C)/33904/2024 |\ \ 1 GR AL 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

KABIRAJ 2024-08-

192 |D-WP(C)/33721/2024 | o D 08 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D. 5024-08. AG/CG/IT/CT/ETC.NOT FILED.

193 |l APL/23891/2004 SAMBIT SAMAL [0 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Occupation not furnished.

SUBHRANSU 5024.08. [6-RECEIPT SHOWING SERV.COPY TO

194 |D-WP(C)/33886/2024 BHUSAN 08 AG/CG/IT/CT/ETC.NOT FILED.

MOHANTY
CMAPL/34047/2024 |MAHAPATRA 08 : -
6-RECEIPT SHOWING SERV.COPY TO
D- AMLAN 2024-08-
196 |51 APL/238152024 MOHANTY . AG/CG/IT/CT/ETC.NOT FILED.
97 |- DURGA PRASAD  2024-08- (100 o o e O NOT FILED.
CRLMC/23653/2024 PRADHAN 08 ' '
MOHENDRA 5024.08. [6-RECEIPT SHOWING SERV.COPY TO
198 |D-WP(C)/33891/2024 KUMAR 08 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
6-RECEIPT SHOWING SERV.COPY TO
LAXMINARAYAN [2024-08-

199 [D-WP(C)/34074/2024 |2\ & e INGH 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

200 |D-WP(C)/34168/2024 gilgg KUMAR (2)224'08' AG/CG/IT/CT/ETC.NOT FILED.

DURGESH 2024-08- |.Receipt Showing Serv.copy To School and Mass

201 [D-WP(C)/33985/2024 NARAYAN RATH |08 Education not Filed.

PRAFULLA 5024.08. [6-RECEIPT SHOWING SERV.COPY TO

202 |D-WP(C)/33965/2024 KUMAR 08 AG/CG/IT/CT/ETC.NOT FILED.

MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
D- KULDEEP 2024-08-

203 |51 APL/235482024 IMOHANTY . AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

204 (D-WP(C)/34115/2024 ﬁ%ﬁ‘jN%USHNA (2)224'08' AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

205 D- DIPTI RANJAN 2024-08- |8-CAUSE TITLE NOT IN ORDER.
CRLMC/23756/2024 BHOKTA 08
Age of petitioner differs from the age of
deponent.
206 |P- RAJENDRA 2024-08- ?{(%E:%%iifc%?&\glggnglli\égopY 10
ABLAPL/23773/2024 NARAYAN ROUT |08 ) :
6-RECEIPT SHOWING SERV.COPY TO
. D- ASHOK KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23670/2024 \SARANGI 08 1. Page no. 3 para no.l of 2nd line date of order
not correctly furnished
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
208 BLAPL/23898/2024 ANIRUDHA DAS 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DAYANIDHI 2024-08-
209 |D-WP(C)/34103/2024 MISHRA 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GYANENDRA 2024-08-
210 |D-WP(C)/34053/2024 CHAITANYA 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D SARATHI IYOTI  hoo4-0g. AG/CGIT/CT/ETC.NOT FILED,
ABLAPL/23863/2024 MOHANTY 08 1.PS Case N0.294/2024 dated 1.7.2024 in Annex-
2 not tally with Index and book marked.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PARTHA SARATHI 2024-08- 9-PROVISION OF LAW NOT FURNISHED ON
212 | ABLAPL/23544/2024 DAS 08 TOP OF CAUSE TITLE.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
oy D PRANAB KUMAR 024.08. AG/CG/T/CT/ETC.NOT FILED.
BLAPL/23866/2024 IDAS 08 1. As per index, Annexure-1 not described in the
petition.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
214 CONTC/33885/2024 ADV. 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-08-
215 |D-WP(C)/33773/2024 BEHERA 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR [2024-08-

216  |D-WP(C)/33906/2024 MALLICK 0% AG/CG/IT/CT/ETC.NOT FILED.
- e s CRECEITSHONING SRvCo T
ABLAPL/23665/2024 NARAYAN ROUT |08 ‘ :

6-RECEIPT SHOWING SERV.COPY TO
JAGANNATH 2024-08-
218 |D-WP(C)/34191/2024 BHUYAN 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
219 D-WP(C)/33523/2024 ﬁiELTL/}gI?NI 3224'08' AG/CG/IT/CT/ETC.NOT FILED.




1-COURT FEE IS DEFICIENT.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

JYOTSNARANI 2024-08- NOT FILED.
220 |D-WP(C)/34145/2024 RATH 08
1.Deficit C.fee of Rs.6/-to be paid.2.Date of order
mentioned in the index under annex.13 not tally
to annex.13 as annexed.3.Page 28 to 32
,42,51,52,60 and 61 not neat and legible
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
221 CONTC/33955/2024 ADV. 0% AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
222 |D-WP(C)/33966/2024 KUMAR 0% AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
223 |D-RSA/33830/2024 %SEI\I%%MAR (2)224-08- C.Copy of trial court judgement not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
224 D- ROHIT KUMAR 2024-08-
BLAPL/23880/2024 |SUNA 08 1.Provision of law not correctly furnished on the
top of the cause title.2.Petitioner name in the
V.nama not tally with the cause title.
s D AMULYARATNA - 2024-08- (16, )11/ T ETCNOT FILED,
BLAPL/23869/2024 |[PANDA 08 : :
6-RECEIPT SHOWING SERV.COPY TO
e D- BIKASH KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23813/2024 [DASH 08 As per rejection order age of the petitioner not
tally.
6-RECEIPT SHOWING SERV.COPY TO
D- SUBHAM 2024-08-
227 CONTC/33874/2024 |AGRAWAL 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUDHANSHU 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
228 |D-WP(C)/33861/2024 SEKHAR PRATAP 08
Synopsis and list of date charts and events are not
alphabetically paginated.
6-RECEIPT SHOWING SERV.COPY TO
- D- RAKESH KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23849/2024 ROUTRAY 08 1.Provision of law not correctly furnished on the
top of the cause title.
6-RECEIPT SHOWING SERV.COPY TO
230 D- PRATYUSHA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23785/2024 INAIDU 08 PS number not tally with cause title and first para
of the petition copy and synopsis.
s P SUKANTA KUMAR 204-08- (100 oo on n N GTEILED,
CRLMC/23584/2024 DALAI 08 : :
6-RECEIPT SHOWING SERV.COPY TO
230 D- SATYANARAYAN [2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23692/2024 MISHRA 4 08
Pg n0.20 is not legible.
233 |D-WP(C)/33736/2024 RUDRA NARAYAN [2024-08- |6-RECEIPT SHOWING SERV.COPY TO
PARIJA 08 AG/CG/IT/CT/ETC.NOT FILED.




19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

RAJENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
234 |D-WP(C)/34062/2024 KUMAR 0% AG/CG/IT/CT/ETC.NOT FILED.
PRADHAN
1.Page nos ,36 ,38 ,39, 53, 54 ,and 67 are not
235 |D-WP(C)/33977/2024 DURGESH 2024-08- legible. 2.Receipt Showing Serv.copy To School
NARAYAN RATH |08 . -
and Mass Education not Filed.
236 |D-WP(C)/33942/2024 DEBASIS ROUT 2024-08- .Recelpt Showmg Serv.copy To School and Mass
08 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-
237 |D-WP(C)/33970/2024 NARAYAN RATH |08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR 2024-08-
238 |D-WP(C)/33879/2024 BEHERA 1 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PABITRA KUMAR [2024-08-
239 |D-WP(C)/33731/2024 BEHERA 0% AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
240 CONTC/33996/2024 ADV. 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
241 |D-WP(C)/34096/2024 ﬁfflKA PRASAD 3224'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
" D- GOURAV 2024-08- éﬁ%ﬁg&ggCE CERTIFICATE NOT
BLAPL/23789/2024 [MOHANTY 08 )
Petition not mentioned addressed to Honorable
Court.
6-RECEIPT SHOWING SERV.COPY TO
243 |D-WP(C)/34076/2024 TIKERAM MEHER o0 AG/CGAT/CT/ETC.NOT FILED.
legible copy of page-19 and 20 to be filed.
244  |D-RSA/34064/2024 |ARIJEET MISHRA 3224-08- Good ground certificate not furnished
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
245 D- AJIT KUMAR 2024-08- |[9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/23786/2024 |PANDA 08 TOP OF CAUSE TITLE.
1. Page nos.7 to 10 not neat and legible.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
26 |P- GOURIMOHAN 12024-08- f{(%}%:%%g/TCSTI/{sT\ZIEgTSIFEIE\éSOPY 10
ABLAPL/23775/2024 [RATH 08 ) )
paragraphs of the petition not correct in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
" D- DEBIDUTTA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23783/2024 MOHAPATRA 08 1.Annexures-1 and 2 has repeated twice in the
file.
6-RECEIPT SHOWING SERV.COPY TO
248 |D-WP(C)/33900/2024 SKISTYA NARAYAN (2)224'08' AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

TAPAS KUMAR 2024-08-

249 |D-WP(C)/34024/2024 ACHARYA 0% AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI BHUSAN [2024-08-

250 |D-WP(C)/33704/2024 BEHERA 0% AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  1024-08- AG/CG/IT/CT/ETC.NOT FILED.

251 |D-WP(C)/34174/2024 BEHERA 1 08
Annexure-6 is not exhibited and properly page
marked.
6-RECEIPT SHOWING SERV.COPY TO

252 |D-CRLA/23754/2024 [ OTRMAYA = 802408 6,0 617/CT/ETC.NOT FILED.

SAHOO 08
6-RECEIPT SHOWING SERV.COPY TO
253 D- LAMBODOR 2024-08-  AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23882/2024 |ACHARI 08 14-NOT PROPERLY INDEXED.
5 D IYOTIRMAYA 202408 Gl T isr CNOT FILED,
ABLAPL/23742/2024 [SAHOO 08 : :
6-RECEIPT SHOWING SERV.COPY TO

255 |D-WP(C)/33880/2024 %‘f;ﬁAKANTA (2)224'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

256 2]'3L APL/23811/2024 IS,XE]I)IAKUMAR (2)224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
1.Authentication fee due on the (a) Copy of Trial

257 |D-MATA/33946/2024 MANOJ KUMAR . 12024-08- Court Judgement Rs 1.10 not paid. Decree Rs.

MOHANTY 08 )

4.50 not paid

6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-08-

258 |D-WP(C)/33781/2024 BEHERA 0% AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO

259 ABLAPL/23900/2024 CHHABI BEHERA 0% AG/CG/IT/CT/ETC.NOT FILED.

MOHENDRA 2024-03- |0-RECEIPT SHOWING SERV.COPY TO

260 |D-WP(C)/34158/2024 KUMAR 0% AG/CG/IT/CT/ETC.NOT FILED.

MOHAPATRO
261 |- SATYARANJIAN . 2024-08- (08 o B0 R P FILED,
BLAPL/23855/2024 |MULIA 08 : :
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  0024-08- AG/CG/IT/CT/ETC.NOT FILED.

262 |D-WP(C)/33550/2024 BEHERA 1 08
Annexure - 6 not page marked .Page no 43 not
legible .

263 |- AMULYARATNA 202408 (000 2 oS e b,

BLAPL/23867/2024 |[PANDA 08 : :
6-RECEIPT SHOWING SERV.COPY TO
BIGYAN KUMAR  [2024-08-

264 |D-WP(C)/33730/2024 SHARMA 0% AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
265 |D-WP(C)/33834/2024 CHANDRA SAHU 08 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

266 |D-WP(C)/33884/2024 %XEEIAKANTA (2)224'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
27 |D-WBCY33867/2024 SUDHANSHU 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
SEKHAR PRATAP 108 Synopsis and list of date and events are not
alphabetically paginated
268 |- BISWAIIT RANJAN 202408 (500 ol e P E b,
BLAPL/23901/2024 |TRIPATHY 08 : :
6-RECEIPT SHOWING SERV.COPY TO
MAHESWAR 2024-08-
269 |D-WP(C)/34019/2024 MOHANTY 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
270 |D-WP(C)/34082/2024 %XZAS CHANDRA (2)224'08' AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR 2024-08-  AG/CG/IT/CT/ETC.NOT FILED.
271  |D-WP(C)/33869/2024 BELERA 1 08
Annexure-6 is not properly page marked
6-RECEIPT SHOWING SERV.COPY TO
272 |D-WP(C)/33911/2024 PUKRANTAKUMAR [2024-08- 1) = 1 1/CT/ETC.NOT FILED.
DALAI 08
6-RECEIPT SHOWING SERV.COPY TO
273 |D-CRLA/23614/2024 G MULYARATNA 802408~ 6,06 17/cT/ETC.NOT FILED.
PANDA 08
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
274 D- BIREN SANKAR  [2024-08- |7-VAKALATNAMA NOT PROPERLY
CRLMP/23733/2024 |TRIPATHY 08 STAMPED,EXECUTED,ACCEPTED.
1. HBAWF Fee Rs.50 to be paid.
D. 5024.0. (6-RECEIPT SHOWING SERV.COPY TO
275 CONTC/33629/2024 ADV 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
276  [D-WP(C)/34102/2024 JAGABANDHU - 2024-08-1\ 11/ T/ETC NOT FILED.
SAHU 08
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
277 D- DIBYA PRAKASH |2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/23542/2024 |MISHRA 08 NOT FILED.
Page no.11 not neat.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
MANORANJAN 2024-08- NOT FILED.
278 |D-WP(C)/33889/2024 PADHI 08
Annexure-10,at page-29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
279 D- P.V.S NANAJI 2024-08-
BLAPL/23363/2024 |ACHARY 08 Paragraph not correctly mentioned in the
affidavit.Date of Rejection order not tally with
Index.
280 |D-WP(C)/34090/2024 |SAILABALA JENA [2024-08- |6-RECEIPT SHOWING SERV.COPY TO
08 AG/CG/IT/CT/ETC.NOT FILED.




1.Age of the petitioner not mentioned in Cause
Title.

6-RECEIPT SHOWING SERV.COPY TO

D- DURGA PRASAD  [2024-08-
281 CRLMC/23727/2024 PRADHAN 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
253 D- GOURAV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23772/2024 MOHANTY 08 1.C.S No. 142 of 2024 in Index and para-3 of the
petition in the file not tally with the Annex-2.
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
283 CONTC/33690/2024 ADV 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
134 D- PRAFULLA CH 2024-08-  AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/23666/2024 |DAS 08 14-NOT PROPERLY INDEXED.
CRLMP/23736/2024 ROUT 08 : :
6-RECEIPT SHOWING SERV.COPY TO
SUSHANTA 2024-08-
286 |D-WP(C)/34331/2024 KUMAR MISHRA 08 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
287 RVWPET/33227/2024 ADV. 0% AG/CG/IT/CT/ETC.NOT FILED.
1.Receipt Showing Serv.copy To School and
283 |D-WP(C)/33832/2024 (21 SSHAYA KUMAR [2024-08-y 1, (¢ Education not Filed. 2.Page Nos.09 to 11
PANDEY 08 .
,14 and 15 Are not Legible
289 |D-WA/33892/2024 |RARUNAKAR - 12024-08-1) (o4 of Delay 38 days delay
JENA 08
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08-  AG/CG/IT/CT/ETC.NOT FILED.
290 lcRLMC/23712/2004 AMITABH MISHRA5¢
No affidavit on behalf of petitioner no.3.(ii) neat
copy of page no.42 be filed.
6-RECEIPT SHOWING SERV.COPY TO
TUSHAR KUMAR [2024-08-
291 |D-WP(C)/34020/2024 MISHRA 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
292 D- JYOTIRMAYA 2024-08-  AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23836/2024 [SAHOO 08
1.page no.9 not legible
293 |2 SAMARENDRA 2024-08- (0.6 onn S R SE e
BLAPL/23817/2024 | BAHADUR 08 : :
294 [ MANAS KUMAR 202408 (500 2o e S0P E b,
ABLAPL/23762/2024 |CHAND 08 : :
6-RECEIPT SHOWING SERV.COPY TO
205 D- KABIRAJ 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/23758/2024 PRADHAN 08 1. Index page date of F.I.R. not correctly
furnished
D- KAILASH 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
296 CRLMC/23659/2024 CHANDRA 0% AG/CG/IT/CT/ETC.NOT FILED.

PRADHAN




6-RECEIPT SHOWING SERV.COPY TO

297 |D-WP(C)/34372/2024 |SAIBRATA RATH 3224_08_ AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE

D- SANGRAM 2024-08- PHONE NUMBERS OF ALL THE SIGNING

298 CRLMC/23678/2024 MISHRA 0% ADVOCATES NOT INDICATED
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
Authentication fee Rs. 2.20 to be paid.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08-
299 ANITA SAHOO
CRLMC/23822/2024 08 1. PS case number not correctly furnished in
cause title.
6-RECEIPT SHOWING SERV.COPY TO
300 |D-WP(C)/34056/2024 [ on ESH PRASAD 2024-08-1,\ 5,06 17/CT/ETC.NOT FILED.
SAMAL 08
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

301 [D-CRLA/23716/2024 10 OALAKISHORE [2024-08-

Date of disposal of impugned judgment seems to
be incorrect at page.no.18.

32 |2 SAROJKUMAR 20408 (00 oo ior n NG eI ED,

ABLAPL/23831/2024 [PADHI 08 : :
6-RECEIPT SHOWING SERV.COPY TO
SIDHARTH 2024-08-

303 |D-CRLA/23698/2024 PRASAD DAS 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

304 D- OM PRAKASH 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23388/2024 |[SARAN 08
Annexures are not reflected in petition.
6-RECEIPT SHOWING SERV.COPY TO
BISHNU PRASAD 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

305 |D-CRLA/23723/2024 PRADHAN 08
1.Name of victim may not be disclosed.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

306 CONTC/33561/2024 ADV. 0% AG/CG/IT/CT/ETC.NOT FILED.

2024-08- 6-RECEIPT SHOWING SERV.COPY TO

307 |D-WP(C)/33477/2024 |SWAPNIL ROY 0% AG/CG/IT/CT/ETC.NOT FILED.

2024-08- 6-RECEIPT SHOWING SERV.COPY TO

308 |D-WP(C)/33984/2024 |SRIDHAR RATH 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- KHUSBU 2024-08-
309 ABLAPL/23739/2024 [PANIGR AHI 0% AG/CG/IT/CT/ETC.NOT FILED.




HIMANSU

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
310 SEKHAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23874/2024 SATAPATHY 08
6-RECEIPT SHOWING SERV.COPY TO
SARATHIJYOTI  [2024-08-

311  |D-WP(C)/34159/2024 MOHANTY 0% AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
DIPTI RANJAN 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

312 |D-CRLA/23749/2024 BHOKTA 08
Cause Title in order.age of appellant be reconciled
as per age on trial court judgment.

PRAVASHA 2024-08- | .
313 |D-MATA/33932/2024 PUJAREE PARIDA 08 Period of Delay 50 days delay.
DWARIKA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
314 |D-FAO/34012/2024 |PRASAD 0% AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
RABI NARAYAN  [2024-08-

315 |D-WP(C)/34016/2024 MOHANTY 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.A copy of the aforesaid rejection order

316 gi APL/23873/2004 EIXAS‘NAB KUMAR 3224_08_ dtd.02.08.2024 passedby the learned District and
Sessions Judge-Cum- Special Judge,Malkangiri,
is annexed herewith as Annex-2 in para-5 in the
petition not tally with the Index and book marked
in Annex-1

PRASANTA 2024-08- :
317 |D-FAO/34067/2024 KUMAR MAHALI 108 1.Period of Delay 35 days
SEKH ZAKIR 2024-08- .

318 |D-CMP/33841/2024 HUSSAIN 0% Annexure No.3 Page No 23 to 32 not legible
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

319 D- DURGA PRASAD  2024-08- /AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/23729/2024 PRADHAN 08
Neither c.fee of Rs.3 nor notarial fee of Rs.30 on
affidavit paid in main petition
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
320 |D-WP(C)/33807/2024 MANAS PATI 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SIDHANT 2024-08-
321 |D-WP(C)/34032/2024 DWIBEDI 0% AG/CG/IT/CT/ETC.NOT FILED.
322 |2 DIPTIRANIAN  2024-08- (£ 0 o i NG P ED,
ABLAPL/23827/2024 BHOKTA 08 : :
323 |2 ASHOK KUMAR 2024-08- (“ 0 O P e e
CRLREV/23630/2024 BEHERA 08 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

324 |D-WP(C)/33533/2024 SAILABALA JENA 08 NOT FILED.

Page -13 of annexure -2 is not a neat copy.

325 |D-WP(C)/34085/2024 KUNAL KUMAR  2024-08- |6-RECEIPT SHOWING SERV.COPY TO

SWAIN 08 AG/CG/IT/CT/ETC.NOT FILED.




1.Page No.35. Not Legible

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

326 ZBL APL/23784/2024 E%‘DEEP KUMAR 3224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
327 |D-WP(C)/33881/2024 KALYAN PATNATK 2024-08- .Recelpt Showmg Serv.copy To School and Mass
08 Education not Filed.
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